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(b) Does not arise.

(c) Super Bazar is an autonomous co-operative
society and it is for the management to plan and control
its business. It has been reported by the Super Bazar that
it is neither economical nor desirable to make the Regional
Distribution Centres independent of the Head Office.

{d) It has been reported by the Super Bazar that it has
already taken up computerisation in phases and the first
phase is in progress. It is also reported by the Super
Bazar that since full computerisation depends upon
availability of funds, training of personnel and system
adoption, it is too early to indicate the time frame.

Sub-Standard Mineral Water

1391. SHRI R. SURENDER REDDY : Will the Minister
of CIVIL SUPLIES, CONSUMER AFFAIRS AND PUBLIC.
DISTRIBUTION be pleased to state :

(a) whether the Government have been receiving
frequent complaints about the sale of sub-standard mineral
water an8 the malpractice of passing off the tap-water as
mineral water by some of the mineral water units;

(b) if so, the details thereof;

(c) whether any investigation has been conducted
into this malpractice;

(d) if so, the results thereotf:

(e) whether the Government propose to ask the
Bureau of Indian Standards (BIS) to prepare a set ot
quality and process norms for the mineral water industry
so that it will be mandatory for the mineral water companies
to register themselves with the BIS and print contents on
the bottles: and

() if so. the detaiis thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL
SUPPLIES, CONSUMER- AFFAIRS AND PUBLIC
DISTRIBUTION (DEPARTMENT OF CIVIL SUPPLIES)
(SHRIMATI KRISHNA SAHI) : (a) No, Sir.

(b) to (d) Do not arise.

(e) and (f) The Bureau of Indian Standards has already
brought out iS-13428 : 1992 on Mineral Water. The
technical requirements for mineral water, as given in the
BIS standards, have been covered under the Preventian
of Food Adulteration Rules 1955 which are mandatory.

[Tran<tation:
‘Coal Projects
1382. SHRI AMAR PAL SINGH :
SHRI RAMPAL SINGH :

Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state -
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(a) whether the Union Government propose to start
any ambitious project of the public welfare to make
smokeless coal with the dry leaves of teak tree, found in
the hilly forests, on a large scale;

(b) if so, the details thereof; and

(c) the steps taken or proposed to be taken by the
Government for starting the programme immediately?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI RAJESH PILOT)
: (a) No, Sir.

(b) and (c) Do not arise.

[English]
Virus in milk

1393. SHRI RABI RAY : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to state :

(a) whether the attention of the Government has been
drawn to a news-item appearing in Statesman on February
2, 1996 under the caption “Milk is spreading its’ venom”;

(b) if so, the reaction of the Government thereto;

(c) whether that a virus which affects synthetic milk
that has started spreading in Haryana would do
incalculable harm to consumers of milk in Rajasthan and
Delhi; and

(d) the steps taken by the Government in this regard?

THE MINISTER OF HEALTH AND FAMILY WELFARE
AND MINISTER OF WATER RESOURCES (SHRI AR.
ANTULAY) : (a) No such news-item in the Statesman
dated 2.2.1996 has come to notice.

{b) to (d) Does not arise. However, the Food Health
Authorities of States and Union Territories have been
advised to check quality of milk supplied to the consumers.

Sugar Production

1394. SHRI SRIKANTA JENA : Will the Minister of
FOOD be pleased to state :

(a) whether the sugar production during 1994-95
season was in excess of the installed capacity of the
sugar industry;

(b) if so, the output of sugar in excess of the installed
capacity during this season,;

(c) the States which havé shown higher sugar
production than the installed capacity of the mills;

(d) whether in view of higher sugar production
Government propose 1o curtail import of the sugar;

(e) it so, by how much; and _
(f) whether there is any likelihood of decrease in the





